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for Sholapur Division's merger with
the Central Raeilwey; and

(t) if not, the grounds of their 18-
mises)?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRI
BUTA SINGI): (a) All have been
taken back o gervice,

(b)Y and (¢) Do not arse

Requirement and Availability of
Wagons

5349, SHRI BHAGIRATH
BHANWAR:

Wil the Minister of RAILWAYS
be pleaseq to state:

(a) what is the tota] a\alability of
wagons with the Raway:

{b) what is the total requirement of
wagons by the Reilways, and

(cr whethey  there 13 «ny  gap
between availahity ami 1eguuerent
of wagons, if 50, salient {feannes there-
oi and how Railways propose to fill
this gap?

THE DEPUTY MINISTER IN TIE
MINISTRY OF RAILWAYS (SHRI
BUTA SINGH!‘ (a) The total hold'ng
uf wagong as on 3131974 15 514213
wagons (in terms of four-wheelers).

(b) The total requirement of wagons
have been asscssed u8 about 5,80.000
(in terms of four-wheclers) to hande
the freight traffic tragetted tor the
Rgilways in the last year of the Ilun

{¢) The gap between the avaulalality
and requirements of wagons 15 pro-
Posed to be filled up by procunng
requisite additional wagons during the
Plan peripd depending upon the avai-
lability of funds.

Dacol ouse of d Clerk,
w“t;*!:hﬂ;e Northern — Raitway)

5350 SHRI BHARAT SINGH
CHOWHAN:

Wil the Mimster of RAILWAYS
be peased to state:

(at whether the house of 1lead Clerk
of PWI, Bulandgshahar, Northern Rail-
way was raided by come dacols
the raght of 10/11th Masch, 1975;

{b) whether the Head Tleck ang tus
family were badly Leaten up and zome
gold and cash wag taken away by the
daco 13,

{(e) 3f so, the factg of the mcident
and whether the da o1ty has been 1n-
vestigsted, and

fdy the steps taken by e Rovway
«ammsiration and the U, P, State

Police 1v prevent recurrencs of such
ca-egn

THE DEPUTY MINISTER IN 1HE
MINISTRY OF RAILWAYS (SHRI
BUTA SINGH). (a) Yes.

{b) Yes

(¢ On the night of 10/11-3-73 &t
U300 s, gbout b 7 dacort: raided the
hou.e (Railway uarler) of $hn Manash
Chandre Shuima, Head Clerk, PW,
Buland<hahar The dacoits bat he
oty memibe | and louted  taeir
beonpiwgs  which  ncluled gold
v aier ornaments, w rist
walthes and cash, unounting o Rs,
Yo/~ Shri Sharma's son was alsd
stabbed on hiy right hand with o wnite
T dutosty escaped with the buoly On
Peerstg the aluim  unamed RPF
Rukshok Bishap Singh v govds-shed
witeh duty conveyed the information
to the ASM un duty, who {further
intuimed Civi! Police  Bulandshmhar,
A (avon Cume No 303 under Sectiun
395 347 IPC dated 11-3-75 was regs-
fored ot Police Station, Kotwal, Disit,
Rulandshahar and 15 ynder mnves'iga-
tion On 21-3-75 thiee persons suspec-
ted to be involved in this dacoity were
arresctod by the Police and have Leen
remanded to judicial custody.





